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1
Sree Ramakrishnan 
Industries 

AALFS1106J 20-03-2026             2,49,445.00             2,49,445.00 SUPPLIER 0.00 0.00  NO 0.08% 0.00 0.00 0.00 0.00

2 Guruvayur 
Municipality

            3,76,394.00             3,76,394.00 Rental dues 0.00 0.00  NO 0.12% 0.00 0.00 0.00 0.00 Claim submitted 
during CIRP, the 
same is 
considered as per 
Reg 12(2)(c) of 
IBBI (Liquidation 
Process) 
Regulation 2016.

3 Avittam Appalam BNNPM5989F 25-03-2026           32,21,519.70           32,21,519.70 SUPPLIER 0.00 0.00  NO 1.03% 0.00 0.00 0.00 0.00

38,47,358.70         38,47,358.70         -            0.00 0.00 1.23% 0.00 0.00 0.00 0.00TOTAL

Name of the corporate debtor: Peejay Agro Foods Private Limited IA(IBC)(Liq)/1/KOB/2026 In CP/IBC/8/KOB/2025; Date of commencement of Liquidation 25.02.2026; List of creditors as on: 20.04.2026

List of Operational creditors (other than Workmen and Employees and Government Dues)

Sl. No. Name of Creditor Identification No

Details Of Claims Received Details of Claim Admitted


